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(il) the total 'number of labour 
disputes in 1/1e> Tea Estates of Tri-
pUTa, year-wise during 1952 to 1962; 

(b) total number of dispute~ pnd-
ed through conciliation and arbitra-
tion; 

(c) total number of disputes re-
ferred to Labour Courts; and 

(d) steps taken to minimise num-
hpJ' of labour di~pute" In TE'a Es-
tatl's? 

The Minister of Labour in Ute 
MiDL~try of Labour and Employment 
(Shri Hathi): (a) to (d). The re-
quired information is being collected 
and will be placed on the Table of 
lhe Housp ,,·hen received. 

Classification of P.W.D. Contractors 
in Trlpura 

652. Shri DaAAratha Deb: Will th" 
Mini~ter of Works, Housing and 
Supply be pleased to state: 

~a) whether Tripura Administra-
tion follows any code in classifying 
its en1i~ted P.W.D. contractors; 

(b) if so. what is that code: and 

:0) iF not. whether any such code 
would be adopted for classification of 
P.W.D. contractors? 

The Minister of Works, 
~nd Supply (Shri Mebr 
Kha.nna): (a) No. 

(b) Does not arise. 

HousiJlg 
Chand 

(e) The rules for enlistment o[ 
~ontractoTs aTE' under consideration. 

Kodayar lIydro-Electric Scheme 

653. Shri M. K. Kumaran: Will 
the Minist .. r of Plannla, be pleased 
to state: 

(al whether Government of Madras 
have approached the Planning Com-
mission for sanctioning the Kodayar 
Hydro-electric scheme for execution 
within the Third Plan period; and 

(b) if "'I, the action taken thereon'! 
The Minister of PlamdaC and 

Labour and Employment (Shri 
Nanda): (a) No. Sir. 

; b ) Does not arise. 

Export of Wood Articles 

'654. Shrl M. K. Kumaran: Will the 
Minister of Commerce and Industry 
he pleased to sta te: 

(a·' wheth .. r it is a fact that wood 
art.i~If:,. especially wooden bowls 
prGduced in Kashmir have very good 
export markels mostly in U.K. and 
ll.S.A: and 

(b) if so. whether there is any 
scheme to promote export of the 
products of the wood based indus-
tries of Kashmir? 

The Minister of Industry in the 
Ministry of Commerce and Industl'1 
fShri Kanungo): (a) Yes, Sir. 

(b) Schemes for promoting the 
?xport of artistic products of wood 
including those manufactured in 
Jammu and Kashmir State, are 
under consideration. 
Toy-making Industry in Jammu and 

Kashmir 
655. Shri M. K. Kumaran: Will U. 

Minister of Commerce and Industry 
h" pleased to state: 

(a) whether Government of Jammu 
and Kashmir have sought any assi.o-
lance from the All India Handicrafts 
Board for the development of 10Y-
making industry in the State; and 

(b) if so, the result thereof? 

The MInister of Industry In the Min-
istry of Commerce and Industry (Shrl 
Kanungo): (a) No Sir. 

(b) Does not arise. 

Deihl and Third Plan 

656. Shri Rameshwar Tantia: Will 
lh" Minister of Plannlnjt b" ;,Ieasen 
to ~tat~: 

(a) whether it is proposed to raise 
the Third Plan targets for Delhi; 

(b) if so, what are going to be the 
r~vised targets; 

(c) what is going to be the corres-
_ ponding increase in the expenditure' 

involved; and 
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(d) how such an increase is likely 
·to be met with? 

The Minl!9ter of Planllllll" and 
Labour and Employment (Shri 
Nanda): (a) and (b). In the Annual 
Plan, 1962-63, certain new schemes 
under Roads, General Education, Tech-
nical Education, Slum Clearance and 
Labour and La.bour Welfare were 
sanctioned: It is now estimated that 
the total expenditure is not likely to 

·exceed the approved Third Plan outLay 
,of Delhi Administration. ' 

(c) and (d)' Do not nrise, 

Teclmo-Economic Survey of Kerala 

657. Shrl A. K. Gopalan: Will tht! 
Minister of Planninl" be pleased to 

.state: 

(a) whether Government have re-
ceived from the Kerala Government 
Report on the Techno-Economic Sur-
vey of Kerala undertaken by the Na-
tional Council of Applied Economic 
Research; 

(b) if so. what are the reactions of 
·Government; Bnd 

(c) what steps Government propose 
·to take to help the Kerala Govern-
ment in implementing the recommen-
dations given in the Report? 

The Minister of Plannillr and La-
'bour and t:mployment (Shri Nanda): 
.{a) No. Sir. 

(b) and (c). Do not arise. 
RehabiDtation of Rural Refurees 

658. Shri Rasumatarl: Will the Min-
'ister of Works, Housin, and Supply 
be pleased to state: 

(a) whether it is a fact that there 
is a demand for the appointment of 
a iudicial commission (rom the AlI-
India Dehati Pursharthi Sa·bha from 
Delhi, Puniab. U.P.. 1tajasthan and. 
Madhya Pradesh for the rehabilita-
tion of about 80,000 rural refugeas 
from West Pakistan: and 

(b) if so. th" decision taken thereon? 

The Minister of Works, Ho ...... 
and Supply (Shri Mehr C1l.ln.i 

Khanna): (a) Yes. The demand is 
contained in a representation dated the 
8th June, 1962 adliressed to the Pre-
sident of India. 

(b) The main point urged in the 
representation concerns the validity 
and applicability of Rule 65 of the 
Displaced Persons (Compensation and 
Rehabilitation) Rules 1955. This 
question was taken up in the Sup-
reme Court in Civil Writ petition 
No. 44 of 1958. T,hat Court has held 
this Rule to be intra-vires, Aftcr the 
pronouncement of that Judgement the 
question of appointing a Judicial Com-
mission to go into tbi~ matter does 
not arise. 

U.N. Observers in Kashmir 

659. Shri Harish Chandra Mathllr: 
Will the Prime Minister be pleased to 
state: 

(a) how many U.N. Observers we 
have in Kashmir and what is their 
nationality; and 

(b) what is the expenditure incur-
red on them by U.N. and what is our 
liability in the matter? • 

The Prime Minister and Minister 01 
External Affairs and Minister of Ato-
mic Enerry (Shri .lawaharlal Nehrn): 
(a) The number of U.N, Observers in 
Jammu and Kashmir is 33, They be-
long to eleven countries-Australia 
(6), Canada (5), Italy (4), Denmark 
(3). New Zealand (3), Sweden (3), 
Finland (2), Norway (2). Belgium (2), 
Chile (2) and Uruguay (1 >. 

(b) The expenditure incurred on 
them by the U.N. is not known to 
Government 'which provides certain 
minor facilities like accommodation 
and rations in the forward areas, 
mechanical transport, free medical 
treatment in military hospitals, etc. 
No separate account is maintained in 
respl'ct of the expenditure' involver' 
providing these facilities. 
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